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SHRI O. V. ALAGESAN: We were 
going via Hyderabad. Now once it 
has been diverted to ~  it -was 
stppped because there was no traffic 
'offering. Again it has been diverted 
via Nagpur. So, will the hon. iMinis-
ter look into this matter and restore 
the Madras ... 

.... 
MR. SPEAKER: Madras is very 

important,' I agree, but it does not 
arise. 
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SHRI VINODBHAI B. SHETH: 
Wi1l the han. ::vIinister inform thiS 
House how ma'ily times since the 
last 6 months the flight has landed 
and taken off in time? 

SHRI PURUSHOTTAM KAUSHIK: 
It is not possible to give the exact 
figures at this moment. 

"Bengal Desbj" Export Tender 

*1181. DR. VASA NT KUMAR 
PANDIT: Will the Minister of COM-
MERCE, CIVIL SUPPLIES .AND CO-

~  be pleased to state: 

(a) whether the recently floated 
'Bengal Deshi' Export tender has fetch· 
ed a record high price; 

(b) whethP.r the Government are 
satisfied that. such tenders are econo-
mically viable; if so, the reasons there-
,of; and 

(c) has the attention of Government 
been drawn to, the serious press criti-
cism of these Bengal Deshi Tenders 
appearing in Business Standard of 
29th March, 1979 and elsewhere? 

THE MINISTER OF 

'THE MINISTERY OF 
STATE IN 
COMMERCE, 

CIVIL SUPPLIES AND COOPERA-, 
TION (SHRI ARIF BAlG): (a) to 
(cl. A statement is laid on the Table 
of the House. 

Statement 

In January, 1979 the Government 
decided to release fOr exports an ad-
ditional 50,000 bales of ~  Deshl 
Cotton. Necessary guidelines were given 
to the Textile Commisl'ioner for allo-
cation of quotas out of the above re-
lease. It was stipulated by the Gov-
ernment that 20,000 bales in two lots 
of 10,000 bales each WEre to be 0.1-
loc::lted on high value consideration 
and a reasonable time-Jag is to be 
kept between the two relea\Se. In 
addition, 20,000 bales were to be re-
leased on first-come-first-serve-d basiS, 
and 10,000 bales were to be aTIocated 
to Cotton Corporation of I\1dia. • 

2, The export release on high value 
(om:iderations fetched a maximum 
l'!'icc of 1:34.74 US cents per lb. while 
tbe minimum price fetched was 
105.50 US cents per lb. Considering 
the facts that there are only a few 
cOll'iltries in the international market 
and only limited quantities were re-
IQased for export bv the Government 
the prices offered do not feem to be 
unusual. Necessary  allocation let-
ters were issued to the exporters 
()nly after submission by them of the 
requisite Bank guara'iltee and firm 
contracts. This Was done with a view 
to ensuring that the prices offered 
were realistic and  not infiated just for 
the purpose of getting expr>rt alloca-
tion. 

3. The Governme''ilt have seen the 
press report about Bengal Deshi ten-
ders appearing in Business Standard 
of 29th March, 1979. As stated ear-
lier, the Government have already 
taken necessary precautio\1ary meas-
ures far full realisation on these ex-
ports by way of registration of the 
firm contracts and obtaining the re-
quisite Bank guarantees from the 
exporters. 
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DR VASANT KUMAR PANDlT: 
Mr. Speaker, Sir, 'he Gover.oment 
stands to be congr<ltulated far achiev-
ing this feat of getting the highest re-
cord price for 'Bengal Deshi'. Let 
them not be jubliant over it. I want 
to know exactly whether the Govern-
ment has ever ,lscertai',led what price 
was rul,ing in .1 apan at that time. On 
what basis have you come to the ('Of!-
elusion that y:J'.,\ are go:ng to 'realise 
this price? In spite of th'e oank 

~  a',ld other c!'ecks he gets, 
it is the common knowledge for the 
exporter ... 

MR. SPE.A.KEH: Yeu have put your 
question. 

DR. ~  KUMAR PANDIT: I 
have not put the ~ t  It is the 
common knowledge of the expo:,ters 
that in cotton exports tho.re are twu 
provisions i'.,l the contract. one fo" 
quality a!ld ~  fo:' ~ t  A;ld it 
i-s also t) commr'l1 knowledge of the 
hon. ·::\iinister ~ t <lfOllflcl 10 per cent 
is always kept in f(weig'cl accounts 
there, in foreign cur;'vr,cy. and rcali-
sation of the real price is much less. 
Hence. my question to the Govern-
ment is whether (11e ~  Mi'.,ister hac: 
ascertained w113t prj"e was rUling at 
that time in Japan nnd what steps 
they haYe taken to see that these two 
clauses are not badly utilised against 
the country 

THE :mNISTER OF COMI\'IERCE, 
CIVIL SUPPLIES AND COOPERA-
TION (SHRI MOHAN DHARIA): 
Sir. out of 40,000 bales of ~  

Deshi', 20.000 were to be given on the 
highest ~  Here, if we have 
realised 135 US Cents with a firm 
contract and a bank guarantee, I 
mean there is nothing that the coun-
try will be put to loss. Now. by a'ny 
chance, the P3.:ty ~~ not fulfil this 
contract, the bank guarantee is there. 
So we shan not be at a loss. Besides, 
it 'is covered with Export Gnarantee 
so that the foreign exchange Is also 
equally well taken care of. Now by 
any ~  if there is any effort by 
any p&rty whatsoever to dupe the 

country with some frivolous or frau-
dulent methods, I can assure the-
Member that all possible action willt 
be taken and immediately his licence 
for export purpose;; will also be can-
celled. But let us wait. This has 
been reported in Business Stuno.ard 
We have gone into it, If this comp-
lnint by any chance proves to be true, 
naturally action will be initiated. But 
othcrwise, he cuuld have fetched 135 
cents as against 100 or 105 ce'.ots, in 
which case, we should be happy. 
Under the circumstances, why are we 
unnecessarily agItated over a matter 
where the country is likely to gain? 

DR VASANT Kll:VlAR PANDIT: 
What were the prices ~  for dif-
ferent t~  for each l<>t of Bengal 
Deshi which W:lS sold? Why couldn't 
the COttO'11 Corpor8tio!1 of India sell 
the subsequent Jots Lit the same price 
which it obtained for be first lot? 

SlIRI MOHAN DHARIA: The price 
rang2S between 10:=; tu 135 cents. By 
:md large, the avU'age priCe is of the 
order of 120 cents, So far c.S thc Cat-
ton Corporation of India Or any ex-
porter is co·,lcerned. we have fixed a. 
11001' price on the busi:; of realisation. 
In case they fetch that price. we 
shall ~  them, nut otherwise. 

Boardin&' and Lodgin:: ~ ~  
for Tourists Visiting South 

*1182. SHRI K. S. VEERABHA-
DRAPPA: Will 1he Minister of TOU-
RISM AND CIVIL AVIATION be 
pleased to t t~  

(a) whether Government are aware 
that since the L.T.C. introduction for 
the facilities of· the Central Govern-
ment Servants alongwith their fami-
lies, rush has increased. in the South 
particularly in Bangalore and Mysol'e 

cities; 

(b) if st', whether it is also a fact 
that there are no proper arrangements 
for these tourists for lodging and 
boarding in these cities as per their 

standard; 




